ACT No. XLVII or 1860

- Passep BY THE LEcistating Councin or INDIa.

( Received the assent of the Governor General on the 6th. October 1860.)

An Act for giving to the Universities of Calcutta, Madras, and Bombay the
powet of conferring Degrees wn addition to those mentioned in Aects I1,
XXII, and XXVII of 1857.

‘WaEREAS 1t 18 expedient to give to the Universities of Calcutta, Mad-
ras, and Bombay, established under Acts 1I, XXII, and
X XVII of 1857, the power of conferring Degrees other
than the Degrees in that Act expressly provided for; Itis enacted as
follows :— - ) .

Preamble.

I. It shall be competent to the Chancellor, Vice Chancellor, and Fel-
Power of Universities 10Ws of the Universities of Calcutta, Madras, or Bombay
to confr dogrecs. repectively to confer such Degrees and to grant such
Dfblomas or Licenses in respect of Degrees as the said Chancellor, Vice
Chancellor, and Fellows of any such University shall have appointed or
shall appoint by any Bye-laws or Regulations made and passed or to be
made or passed by them in the manner provided in the said Acts, and sub-
mitted to and approved by the Governor-General in Clouncil as far as re-
gards the University of Calcutta, or by the Governor in Council of Mad-

ras or Bombay as regards the Universities of Madras and Bombay res-
pectively.

I1.* All the provisions contained in the said Acts II, XXII, and
XXVIT of 1857 with respect to the Degrees therein
mentioned and to the examinations for those Degrees

shall apply to any Degrees which may be conferred under this Act and to the
“examinations for such Degrees.

Construction,




